357 Power Shortage
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SHR1 P. SHIV SHANKAR: On vari-
ous aspects the hon, Member has made
suggestions—be it for the purpcse of
taking care of or with reference to the
transmission lines or with reference
to the cooperative institutions involv-
ing themselves in power generation—
and 1 will take note of them. I need
not dwell on those aspects,

Sir, I am aware thal in some pla-
ces—as have already Stated—the
generation has not been going nn
according to the schedule. Various
projects could not be completed accord-
ing to the schedule, there had been
slippages and there had been quite a
long delay.

The last question that my hon,
friend raised with reference to Kota
Thermal Power Station is also one
such. I am not denying that part of
it because I myself have said that
there had been slippages in various
projects,

SHRI KRISHNA KUMAR GOYAL:
Why don't you ask for an enquiry”
As far as Kota Thermal Power Station
is concerned, it has been delayed
because of defective machinery.

SHR]1 P. SHIV SHANKAR: I may
tell you the problem is of the State
Electricity Boards and the State Gov-
emmments. 1 have already said what
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measures are being taken, so far as
Centre is concerned, with reference fo
helping them in monitoring, advising
them, trying to procure also for them
the various equipments, On our part,
we are doing our best. Bul the ques-
ticn of an enquiry is a matter which
will have to be left to the regime of
the State Government, It had been a
very moot point with  referenbe to
BHEL. I would not like to enter into
a discussion on this point, We might
say that the performance of the BHEL
with reference to supply of equipment
had not been satisfactory. Well, they
had their own reasons for the difficul-
ties that they had been facing, It is
true, In fact, it has been appearing
in the newspapers. There is also truth
to a great extent that the equipments
supplied by BHEL had not been free
from difficulties, I would not like to
say that it was totally otiose but not
free from difficulties and it has created
a large number of problems for diffe-
rent sectors. This is not the time that
I should go inlo the performance of
the BHEL, But, I think; I myself have
conceded that a large number of pro-
jects that should have been generating
power on schedule had not been doing
it for various reason. ] don't see how
I should go into the enquiry with refer-
ence to Kota Thermal Power Plant;
but, nonetheless, I would certainly con-
vey to the State Government t he
anxiety of this House with reference
to this plant,
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SHRI MOOL CHAND DAGA (Pali): (ii) NEED TO CONTROL. APPLE SCALE
1 beg to present a petition signed by DISEASE AND TO PROVIDE FINANCIAL
Shri Ajeet Raj Surana and others ASSISTANCE  TO APpLE GROWERS  IN
regarding prevention of cruelty to ani- HIMACHAL PRADESH,
mals under the provisions of the Per- sﬁ'gmz%r “.“m’f‘lﬂ (fﬂ"TﬂT) ;

vention of Cruelty to Animals Act, 1960 _
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ALLAHABAD. [Shri N. K. Shejwalkar in the
Chair
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